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1 1. Publication of Notice of hearing of the Petition in the Maharashtra Government

Gazette is dispensed with.

12. Petitioner to file in the Registry an Affidavit of Service as per Rule 12 of the

Companies (Compromises, Arrangements and Amalgamations) Rules, 2016.

umar Mem6r (Judicial)B.S.V. Prakash K

V. Nallasenapathy Member (Technical)
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